Public Announcement under Section 15 of the Insolvency and Bankruptcy Code,
2016 read with regulation 6 of Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process of Corporate Persons) Regulations, 2016

In Form A
For
Lanco Amarkantak Power Limited

{“Corporate Debtor”)

Date of Order by Hon’ble NCLT, Hyderabad — 05 September 2019
Date of Receipt of order by the IRP - 13 September 2019

Date of PublicAnnouncement— 16 September2019

PublicAnnouncementin:

Economic Times— AllIndia Edition (English Newspaper)

a.
Timesof India— (English Newspaper) At the location of registered office and Principal

b.

office of the corporate debtor
Nai Dunia (Hindi), Navbharat Times (Hindi), Andhra Jyoti (Telugu) — Regional language

newspapers at the location of registered office and principal office of the corporate

C ok BTl W

debtor



FORM A ]
PUBLIC ANNOUNGCEMENT
(Undar Regulation 6 of the Inseivency and Bankrupicy Board of India (Insolvency Rssoiuuuﬂ
: Pracess for Gorporate Parsons). Regulations; 2016).
FOR THE ATTENTION OF THE CREDITOAS OF LANED MHWTAK POWER LJMETED
; : ; __RELEVANT PARTICULARS =
i Nama of the corporate debter | Lanco Amarkaniak Power leﬂed
A Eattie of mcarpuraﬂan of corparate | 22nd Fahruary 20[)1
ebtor

3 Amhonty underwhlch corporate Heqfsfrar arcnmpanies Hydaraban
| debtor is incorporated / registered

4. | Corporate idertity number/ limited UMiuﬂTEZGﬂ!PLGﬁ&GQES'
~|liability identification. numbar. of
| |corporata debtor =
5. |Address ‘of the raulsisreﬂ office Huuislmd afﬂur Softwars Units
" |and principal ‘qffice (it any) of fLayout, Hitec Ci Madhapur, Hyderabad =
: r:urporate debtar 1|'500 081, Indla =
e 3 S cemurata affice: Plot No 9? Udyo
11 LT | Phase-3, Burgann 122 016 indla
6 fnsuhmnnycammencsmemdate Sth Septemberzms :
" linraspect of corporate debtor
Estimated dale of closure of Sm‘ Mamh 2020 {halna 180 days ‘from
Insu!vsﬁcy rasal on pmcess the date of cummancement of -lnsuivency
5 i rssul uﬂprocess]
N’ama and raqls!raﬂnn number nf A 1 K
| the insolvericy professional acting |
| as Interim resolution professional
-A_ﬂdfess and e-mail of the interim |
olu pmfasslonal “ag|LL
h he Board

for Murm* KPMG |
Bt Fmoa Buildi

H al, Hyde
of a corpo ainsnlwn resn&zﬁom nmss ainst Lanco
m@zﬁfsf % elved bygra In a'q'ResoluﬂdﬂP ]




FORM A
PUBLIC ANNOUNCEMENT
{Under Regulation 6 of the Insolvency and Bankruptcy Board of India {Insolvency Resolution
Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE GREDITORS OF LANCO AMARKANTAK POWER LIMITED
. RELEVANT PARTICULARS
1| Name of the corporate dabtor Lai_u:u Amariemak_ Powar Limited
2 Ea'tt!e of incorporation of corparate | 22nd Fabruary 2001 :
tor : o
3. |Authority under which corparate | Registrar of Companies, Hyderabad
dehtor is incorporatad / registered R : L =
4. |Corporate identity number/ limited | U40109TG200{PLC036265
liability Identification number of ha b

corporate debtor ; el .
5. |Address of the registered office | Registarad office: Plot No. 4, Software Units
and principal offica (If any) of Layout Hitec City, Madhﬂpur. Hyderahad -

cnrpnrate dabtor 500081, Indla
| Corporale office: Plot Ho aw Udyag.

Phasg-3, Gurgaon ~ 122 016, lrédla ;

6. |Insolvency cumm_a‘nc’ameﬁl date |5thSeptember2019
: in respect of corporate debtor 3l e e i
7. |Estimated date of closure _of 3rd March 2020 [being 180 days from
| insalvency resolution process | the date of commencement nr 1 suluancy
TR Connee e adResolution:pracassll e
8. |Name and ragistration number of | Name: Saurabh i(umaf Tkmarrl
- |the insolvency professional acting | Reglistration Num
as interim rasoluﬂu;fgmiesslun I IBBIAPA-001/IP- PQOESQ!ZN?-?SAOQB :
2 : all of fhe. Address: KPMG ~ Restructuring  Services
50/utit fﬂss]qm [ LLP, 1st Floor, Lodha Excalus, Apollo Mills
- ra_uister_eg! v@lﬂa‘tr‘ge Bea | Compound, N M Josh Marg, Mahalaxmi,
e Muinibaj - -‘i 00011, India
_ ] : | Email; saurabhﬂkmani@kpmu som
10. Address and e- mall {0 ba used iur Address: KPMG. Ftes!mcturlnuServl&as LLP
= con?:gundenf:@ e 3. intari ggxbaﬁgg;; ggjmﬂnq G, DLF
| resolution pm r i
: Email: Ipamarkantaka

rmi creditors of Lanco Amarkantak Powsr Linited, are-hereby called upon t ur; it thelr |
clalms with proof on or hefore 27th Se tember 2a19 to the | Interlm msuluﬁnn gmfssalanal at

the address mentioned against entry
The financial creditors shall submit thalr claims with pruuf by slectronic maans on!y All aiher
creditors may submit the clalms with praof in person, by post or by electronic means. =~ |
Submission of false or misleading proofs of claim shall atiract panalties, ssEa
‘The proof of claims is to bs submlitad by way of the following specified forms:
®Form B: For Proof of slaims by Oparational Craditors axcapt Wonkrnm and Empluyeas
@Farm C: For Proof of claims by Financial Craditors i
 ®Fqrm D: For Praof of claim by a Warkman or an Employes
®Farm E: For Proof of claims by Authorized Represantative of Workmen and Employess
®Farm F: For clalms by creditors (olharlhan Dperational and Financial Craditors). i i
The above mentioned forms can be downloadad from the wabisita hitps:/Awww. Ihhl uww B
home/downioads under the fnscﬁvancly and Bankruptey Board of India {fnsoivency Hesmuuon
Process for {:orpomu Parsons) ﬂsuu itions, 2016 : St
SB{ ;
(Saurabh Ktzmzr 'ﬁkmani)
lntarfm Resolution Prnfessional
 Amarkaritak Powr Linited |

Date: 16th Ssptemhsr, 2&19
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